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INTRODUcrlON 

I, the Chairman, of the Committee on Subordinate Legislation having 
been authorised by the Committee to submit the Report on their behalf. 
prescnt this Eighth Report. 

2. This Report relates to the implementation of the recommendations of 
the Committee made in their Twelfth and Fourtheenth Reports (Tenth 
Lok Sabha). 

3. The Committee considered and adopted this Report at their sitting 
held on 8 May. 1997. 

4. The Minutes of the sittings of the Committee are appended to the 
Report. 

NEWDELIII; 
May. 1997 

KRISHAN LAL SHARMA, 
Chairman, 

Committee on Subordinate ugislllt;on. 

(v) 



REPORT 

ACl10N TAKEN BY GOVERNMENT ON mE 
RECOMMENDATIONS OF TIlE COMMITI'EE 

(TENTH LOK SABHA) 

With a view to ensure speedy implementation of their recOmmendations, 
the Committee on Subordinate Legislation in paragraph 221 of their 
Twentieth Report (Seventh IAk Sabha) presented to the House on 
26 August, 1983 had suggested that the Ministry of Parliamentary Affairs 
should impress upon all MinistricslJ)cpartments of the Government of 
India to adhere to the time-limit of six months fixed by them for 
implementing their recommendations. .The Committee had further 
emphasises that the Ministries should endeavour to implement their 
recommendations within a period of three months of the presentation of 
their Report, u the period of six months fixed by the Committee wu the 
maximum period within whic!~he recommendations must be implemented. 

2. During scrutiny of the inWlementations of their recommendation, the 
Committee found a number ~ cases where action had not been taken 
within the prescribed time-limit. 

3. The Committee, however, note with satisfaction that after they 
pursued th.,enatter '''With the Ministries concerned, the Ministries have 
taken action on the recommendations of the Committee. 

NEWDEUII; 
May, 1997 

KRISHAN LAL SHARMA, 
Chairman,. 

Comminee on Subordinate Legis/ation. 
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MINUTES 



APPENDIX D 
MINUTES (JF TIlE TWELFTII SITnNG OF TIlE COMMI'ITEE ON 

SUBORDINATE LEGISLATION (ELEVENTH LOK SABHA) 

The Committee met on thursday, 8 May, 1997 from 14.30 to 15.00 houl'l 
in Committee Room No. 139, First Floor, Parliament House Annexe, 
New Delhi. 

PRESENT 
Shri Krishan Lal Sharma - CluJlrmDn 

MEMBEJtS 

2. Shri N. Dennis 
3. Shri Vijay Kumar Khandclwal 
4. Shri Guman Mal Lodha 
S. Shri D.B. Roy 
6. Shri P.C. Thomas 

SECRETARIAT 

1. Shri Ram Autar Ram - Director 
2. Shri B.D Swan - Under Secretary 

2. The Committee considered and adopted their Eighth, Ninth and 
Tenth draft Reports on Action Taken Replies, received from the Govern-
ment on the recommendations of the Committee contained in Twelfth, 
Fourteenth, Nineteenth and Twenty First reports of the Committee (Tenth 
Lot Sabha) and decided to present them to the House on 14 May 1997. 

3. The Committee ~hereafter, decided to undertake a study tour outside 
Delhi during the forthcoming inter-session period. 

The Committee then adjourned. 
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